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REVIEW  AppiICATION NO. 28 / 88

IN AppLICATgun no. 114/87(F) / ;
_Eplicantls) Respondent (s) o
‘'Shri R. Shivéraj v/s The General Manager, Southern
To
1. Shri R. Shivaraj

Head Draughtsman

Office of the Divisional Railway Hanager(WOrks)

Southern Railuay
Bangalors - 560 023
2, Shri S. Mmahadevan
‘ "~ Advocate
53, Subedar Chathram Road
Bangalore - 560 009
3. The Géneral Manager
Southern Railuay
Park Town
Madras - 600 003

Shri M, Sreerangaish
Raillway Advocats

3, (Near Sree Lodge)

1G6th Cross, Cubbonpst
Bangelore - 560 002

4,
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. Tribunal Bangalore Beich,
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Review Application No. 28/88 ‘ ,
R. Shivaraj V/e The Generesl Manager, Southern Rly, Madras
Order Sheet (contd)
S. Mahadevan M. Sreerangaish
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After the arguments WeTE .
heard for some time, _,u&l...-. an
learned counsel for the appflcant‘&
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with liberty reserved for
the applicant to zporoach the
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e consider it proper to grent .
is prayer, UWe, therefore,
smiss this appliceation as
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